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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 16th April, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1939(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given in
schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, namely “Multitracking of Panvel-Chouk section (17.28 Km)” and “Panvel-Chord lines between
Panvel-Somtane and Panvel-Chikhli (7.54 Km)” in the district of Raigad in the State of Maharashtra, hereby declares

its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Dy. Collector (Land acquisition)
Raigad (o) Alibag, District Raigad, Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after
hearing such objections and after making such further enquiry, if any, as the competent authority thinks necessary, by

order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Multitracking of Panvel-Chouk section (17.28 Km)” and “Panvel-Chord lines between Panvel-Somtane and
Panvel-Chikhli (7.54 Km)”, 6 villages in Panvel Taluka under Competent Authority for Land
Acquisition and Dy. Collector (Land acquisition) Raigad (o) Alibag, district Raigad in the State of Maharashtra.

Sr.No | Name of | Taluka Land Holder's Name as Per | Survey Total Area As | Area of Land to

Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7
1 Usarli Panvel | Bharat Kantilal Patel 162/1 0.0476 0.0467
Khurd Bhavesh Kantilal Patel

M/s. Awas Associates Partner
Organisation Through Partner

M/s. Awas Associates Partner 162/2 0.0308
Organisation Through Partner

Bharat Kantilal Patel

Bhavesh Kantilal Patel

Vanaja Venkatraman 162/3 0.0376

Usha Sing
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Sr.No | Name of

Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

4

6

7

Madhubala Sing

Vijay Laxmi Chaturvedi

Sudha Bhat

162/4

0.0294

Bharat Kantilal Patel

Bhavesh Kantilal Patel

M/s. Awas Associates Partner
Organisation Through Partner

162/5

0.0283

Surinder Kumar Kaul

Indra Gupta

Y.D. Vashijha

162/6

0.0435

Waman Dharma Bhagat

Pritam Ramesh Patil

Vasanti Vishnu Bhagat

Vinay Vishnu Bhagat

Vaibhav Vishnu Bhagat

162/7

0.0336

Kaushik Madhubhai Karelia

Dilip Madhubhai Karelia

Mangesh Vasant Parulekar

Sanjay Moreshwar Potdar

114/1/A

1.6227

0.3420

Total Area

.8735 Ha.

0.3887 Ha.

Sr.No | Name of

Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

2

3

4

5

6

7

2 Chikhale

Panvel

Dattatray Ragho Patil

57/1/1

0.2700

Sagar Sachin Agrawal

57/1/2

0.2700

0.0030

Vithabai Vasant Gharat

Ashok Narayan Patil

Devakibai Narayan Patil

Dharma Narayan Patil

Vishu Narayan Patil

Sundar Kashinath Patil

Anubai Kisan Bade

Gulab Bhau Mhatre

Janabai Maya Mhatre

Bayav Ram Mhatre

Kalpana Babu Kalekar

Tai Nana Kalekar

Pandurang Shankar Kalekar

60/2/A

0.02380

0.0230
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Sr.No

Name of
Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

4

6

7

Baraku Shankar Kalekar

Ramchandra Babu Kalekar

Shaila Babu Kalekar

Santosh Nana Kalekar

Sushma Nana Kalekar

Mai Vasant Dhawale

Santosh & Sushma Guradian
Mother Tai Kalekar

Tai Harishchandra Patil

Bayo Eknath Patil

Ankita Ankush Patil
Sunita Hiraman Patil

Kajal Ganesh Parange

Jagannath Ganpat Parange

Taraibai Harishchandra
Parange

Dinesh Harishchandra Parange

Vanita Ganesh Parange
guardian mother kajal

Vinay Ganesh Parange
guardian mother kajal

Shankar Harishchandra
Parange

Shubham Ganesh Parange
guardian mother kajal

Jomubai Harishchandra Mhatre

Yogesh Kisan Patil

Rajendra Kisan Patil

Radha Kisan Patil

Shaila Subhash Patil

Bhagwan Mahadu Kalekar

Sujata Mahadu Kalekar

Dattatray Mahadu Kalekar

Dashrath Mahadu Kalekar

Sunanda Madhukar
Mumbaikar

Bhagyashree Jivan Mhatre

Sanjay Gajanan Patkar

Raghunath Chandar Gharat

74/1

0.5400

0.0050

M. Kanakia Spaces Reality
Pvt. Ltd.

78/3

0.1400

0.0500

Executive Engineer Mumbai
Road Development No. 1

Sunil Kanhaiyalal Gundecha

86/3/1

0.4830

0.0950
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Sr.No | Name of | Taluka Land Holder's Name as Per | Survey Total Area As | Area of Land to
Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7
Total Area 1.9410 Ha. 0.1760 Ha.
Sr.No | Name of | Taluka | Land Holder's Name as Per Survey Total Area As | Area of Land to
Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7
3 Sangde Panvel | Dhau Tukaram Bhopi 161 0.6800 0.0140
Pandurang Tukaram Bhopi
Bhagwan Tukaram Bhopi
Krishna Tukaram Bhopi
Mahadev Tukaram Bhopi
Hirabai Namdev Shendre
Kamalabai Janardan Gadkari
Total Area 0.6800 Ha. 0.0140 Ha.
Sr.No | Name of | Taluka | Land Holder's Name as Per Survey Total Area As | Area of Land to
Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7
4 Mohape | Panvel | Munabai Goma Ulvekar 77/1 8.3160 0.1660

Arun Dattatreya Kadape Patil

Jaywant Dattatreya Kadape
Patil

Bharat Dattatreya Kadape Patil

Anjana Ramadas Kedari

Kalpana Dattatreya kharkar

Anant Pundalik Gaikar

Anapurna Pundalik Gaikar

Chandrakant Narayan Gaikar

Chandrabhama Mukund Gaikar

Jaydas Gopal Gaikar

Tukaram Mukund Gaikar

Pundalik Vishnu Gaikar

Baban Mukund Gaikar

Baraki Mukund Gaikar

Madan Gopal Gaikar

Mukta Ramchandra Gaikar

Yogesh Pundalik Gaikar

Rajesh Dattatreya Gaikar

Rohidas Gopal Gaikar

Rohini Dattatreya Gaikar

Vasant Waman Gaikar
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Sr.No | Name of | Taluka Land Holder's Name as Per | Survey Total Area As | Area of Land to
Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7

Vijay Dattatreya Gaikar

Shital Sunil Gaikar

Sanjay Dattatreya Gaikar

Savitribai Vishnu Gaikar

Sudam Tukaram Gaikar

Chandrakant Waman Gaikar

Tai Namdev Gharat

Laxmi Mahadev Chorghe

Sindhubai Sharad Jage

Vandana Sopan Jadhav

Shushmita Sudam Jambhale

Gopinath Eaknath Thakur

Shivaji Eaknath Thakur

Hirabai Eaknath Thakur

Janardan Babu Thakur

Pramod Baliram Thakur

Vilas Jagannath Thakur

Sanjay Jagannath Thakur

Satybhama Babu Thakur

Suman Jagannath Thakur

Sujata (Chava) Jagannath
(Chandrakant) Thakur (Patil)

Jaivanti Pandurang Thombre

Lata Pandurang Dalvi

Kundalik Maruti Pawar

Narayan Maruti Pawar

Maruti Govind Pawar

Ranjana Bhagwan Pawar

Anusaya Ganu Patil

Aanadi Namdev Patil

Kusum Tukaram Patil

Nikita Nitin Patil

Padma Prabhakar Patil

Manjula Ramdas Patil

Yamunabai Nyneshwar Patil

Laxmi Dawarkanath Patil

Lilavati Kaluram Patil

Sangita Maruti Patil
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Sr.No | Name of | Taluka Land Holder's Name as Per | Survey Total Area As | Area of Land to
Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7

Savita Santosh Patil

Suvarna Manohar Patil

Sangita Santosh Pingale

Savita Gopal Baikar

Smita Chandrakant Bhagit

Taramati Haribhau Bhoir

Pramila Ram Bhomkar

Narayan Dhondu Mate

Baban Dhondu Mate

Ramesh Bama Mate

Sakharam Ladaku Mate

Haribhau Bama Mate

Urmila Umesh Minmine

Kalyani Keshav Mundhe

Chiran Keshav Mundhe

Muna Shantaram Mundhe

Jayashri Suresh Mundhe

Sarita Dwarkanath Mundhe

Sitaram Ganu Mhaskar

Ramdas Govind Mhatre

Laxmibai Govind Mhatre

Bharat Dharma Rane

Vasant Dharma Rane

Vithoba Darma Rane

Nirabai Janardan Bare

Aanadibai Sakharam Shinde

Bhagwan Rama Shete

Muktabai Barku Shete

Ragha Rama Shete

Vishnu Rama Shete

Radhibai Anant Shelke

Sadhana Pundalik Sardekar

Suman Prakash Salunkhe

Godabai Nathuram Patil

Yesubai Haribhau Patil

Dattatray Shankar Pawar

Shantaram Shankar Pawar
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Sr.No

Name of
Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

4

6

7

Yashwant Shankar Pawar

Changuna Kashinath Fadake

Bamubai Motiram Patil

Sindhutai Tulshiram Madhane

Sarswati Ganu Pawar

Arjun Ganu Pawar

Ashok Ganu Pawar

Anil Ganu Pawar

Panvel Karjat Double Line
Suburban Railway Corridor

Government Of India Central
Railway

77/2

0.9840

Total Area

9.3000 Ha.

0.1660 Ha.

Sr.No

Name of
Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

2

4

6

7

Poyanje

Panvel

Vasant Shankar Manore

Pradip Gajanan Manore

Penna Cement Industries Ltd

96/1

0.0300

0.0300

Santosh Gangaram Mate

Vrunda Vilas Thakur

Samruddhi Shailesh Tavate

99

0.4630

0.0012

Kalpana Dashrath Chorghe

Gulab Bhau Dalavi

Sarika Nivrutti Aaglave

131

0.5690

0.0110

Parvati Mahadu Thakur

Dnyaneshwar Mahadu Thakur

Manda Lakhu Thombare

Kunda Mahadu Thakur

Nanda Mahadu Thakur

Anjana Ananta Thakur

Jayesh Ananta Thakur

Jayashri Ananta Thakur

Jyoti Ananta Thakur

Aarti Ananta Thakur

Central Railway Panvel Karjat
Suburban Railway Line

132/1

0.2230

0.0170

Vasanta Dattatray Thakur

Dipti Harishchandra Thakur

136/1

0.5660

0.1350
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Sr.No

Name of
Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

4

6

7

Prakash Harishchandra Thakur

Sangita Harishchandra Thakur

Sakshi Sagar Mate

Nayana Amol Mate

Central Railway Panvel Karjat
Suburban Railway Line

Rahul Bhagwandas Sankala

136/4/1

0.7210

0.0700

Laxmibai Maruti Chorghe

Gopal Maruti Chorghe

Mohan Maruti Chorghe

Yamuna Baliram Gaikar

Lata Maruti Chorghe

Jaitu Laxman Patil

Radhabai Bhra. Krushnaji
Karandikar

144/1/1

0.0020

0.0020

Total Area -

2.5740 Ha.

0.2662 Ha.

Sr.No

Name of
Village

Taluka

Land Holder's Name as Per
7/12

Survey
No.

Total Area As
Per 7/12
(Hect/sq.m.)

Area of Land to
be Acquire
(Hect/sq.m.)

2

4

5

6

7

Barwai

Panvel

M/s. Sai Proviso Developers
Organisation Through Partner
Sanjay Gawande

M/s. Proviso Builders and
Developers Organisation
Through Partner Kashish
Gupta

7/12/A/1

0.3950

0.0525

M/s. Sai Proviso Developers
Organisation Through Partner
Sanjay Gawande

M/s. Proviso Builders and
Developers Organisation
Through Partner Kashish
Gupta

7/12/B/1A

0.1955

Panvel Karjat Double Line
Suburban Railway Corridor

7/12/B/1B

0.0535

0.0075

Narayan Maruti Padwal

Tushar Maruti Padwal

23/9

0.2600

0.0030

Anubai Kaluram Durge

27/2/1

0.0050

Government Of India Central
Railway

27/2/2

0.0350

0.0250

Ramchandra Dudya Shinde

Anant Dudya Shinde

Manubai Dudya Shinde

Suvarna Suresh Malkar

55/1/A

0.1910

0.0820
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Sr.No | Name of | Taluka Land Holder's Name as Per | Survey Total Area As | Area of Land to

Village 7/12 No. Per 7/12 be Acquire
(Hect/sq.m.) (Hect/sq.m.)
1 2 3 4 5 6 7
Nanda Gopal Shinde
Devang Vijay Dholkiya 55/1B 0.2900
Executive Engineer 55/1C 0.1900

Maharashtra water supply and
sewerage project division No.1
Panvel Water Treatment Plant
Ramchandra Dudya Shinde 55/2/A 0.1260 0.0200

Anant Dudya Shinde
Manubai Dudya Shinde

Suvarna Suresh Malkar
Nanda Gopal Shinde

Executive Engineer 55/2B 0.0400
Maharashtra water supply and
sewerage project division No.1
Panvel Water Treatment Plant

Total Area 1.7810 Ha. 0.1900 Ha.

Total Area of 6 Villages 18.1495 Ha. 1.2009 Ha.

[F. No. G197/panvel-chouk/Panvel Chord/Additional/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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